BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 198 OF 2022

IN THE MATTER OF:

News Item published in Hindustan Times dated 5th March 2022 titled ""‘Bhagalpur: 14
dead in firecracker unit blast **

MEMO OF PARTIES (As Per ORDER DATED 14.05.2024)

News Item published in Hindustan Times dated 5th March 2022 titled *"Bhagalpur: 14
dead in firecracker unit blast **

10.

11.

12.

VERSUS

Navin Mandal,
s/o Lt. Mahendra Mandal Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

Sheela Devi,
w/o Om Prakash Sah, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

Vaishnavi,
s/o Amit Kumar, Kajwalichak,
PS Tatarpur, Dist-Bhagalpur-812002

Jaya,
s/o Om Prakash Sah, Kajwalichak,
PS Tatarpur, Dist-Bhagalpur-812002

Shrawan Kumar,
s/o Lt. Kailash Prasad Sah, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

Rinku Kumar Sah,
s/o Om Prakash Sah, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

Rakhi Kumar,
s/o Nirmal Kumar Sah, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

Soni Kumari,
w/o Amit Kumar, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

Lilawati Devi,
w/o Lt. Shankar Mandal, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

Dilip Mandal,
legal representative of Pinki Devi, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

Deepak Mandal,
legal representative of Priyanshu Kumar, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

Santosh Kumar,
legal representative of Ayansh Kumar, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002

.....Respondent No. 1

...Respondent No.2

...Respondent No.3

....Respondent No.4

.....Respondent No.5
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.....Respondent No.7

.....Respondent No.8

.....Respondent No.9

.....Respondent No.10

.....Respondent No.11

.....Respondent No.12
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Navin Mandal,
legal representative of Mahendra Mandal, Kajwalichak,

PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No.13
Avin Mandal,

legal representative of Sheela Devi, Kajwalichak,

PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No.14

Mahendra Mandal,
legal representative of Nandani Devi, Kajwalichak,

PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No.15
Phulo Devi,

legal representative of Sunil@ Gore Mandal, Kajwalichak,

PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No.16

Sharvan Kumar,
legal representative of Raj Kumar Sah, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No.17

Santosh Kumar,
legal representative of Rahul Kumar @ Rohit, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No.18

Santosh Kumar,
legal representative of Aarti Devi, Noorpur,
PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No.19

Manoj Mandal,
legal representative of Moon, Basgadha,

Dist- Munger-811211 .....Respondent No.20
Putul Deuvi,

legal representative of Ganesh Singh, Purab Tola Sheetala Asthan,

PS- Kahalgaon, Dist Bhagalpur-813204 .....Respondent No.21

Baijnath Sah,

Vina Devi, Rina Devi and Renna Devi, legal representatives of Urmila Deuvi,

Purab Tola Sheetala Asthan, PS- Kahalgaon,

Dist- Bhagalpur Kahalgaon, Dist Bhagalpur ..Respondent No.22

Md. Mansur,
legal representative of Aaysha Mansur, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No. 23

Md. Azad,
s/lo-Lt. Shami Alam Chamelichak,
PS- Habibpur, Dist-Bhagalpur-812002 .....Respondent No.24

Ashish Kumar Gupta,
s/o Ram Kumar Gupta, Hussainabad,
PS- Babargani, Dist- Bhagalpur-811211 .....Respondent No. 25

Ashok Mandal @ Guddu Mandal,
s/o Gyanand Mandal, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No. 26

Dhananjay Mandal,
s/o It. Kamleshwari Mandal, Kajwalichak,
PS-Tatarpur, Dist-Bhagalpur-812002 .....Respondent No. 27



